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STATSMENT

Ezxports of rubber to the U.K. and the
. from India

Country 1949-50 1950-51 1951-52

tons tons tons
U.K. . 50°9 658:5 141'3
U.S.A. . . 255

.

GYPrIAN COTTON

*579. Pandit Munishwar Datt Upa-
dhyay: (a) Will the Minister of Com-
merce and Industry be pleased to_state
what has been the position of India as
Egyptian Cotton purchaser during the
last thiree years and what is her posi-
tion in January, 1933?

(b) What are the assurances given
by the Egyptian delegation which visit-
ed India in January, 1953 regarding
the high prices of Egyptian cotton and
also regarding the machinery for and
place of, settlement of cotton trade dis-
puies in future?

(c) What is the position of purcha-
ses of Egyptian cotton by U.S.A., Bri-
tain and other European countries?

The Minister ¢f Commerce and In-
dustry (Shri T. T. Krishnamachari):
(a) A statement is laid on the Tabie
of the House.

(b) Government did not have any
discussions with the Egyptian delega-
tion.

(c) A Statement showing exports of
cotton from Egypt for the period
August-December, 1952 is laid on' the
Table of the House. [For (a) and (c).
See Appendix IV. annexure No. 42.]

PiMPRI PENICILLIN FACTORY

*580. Dr. Rama Rao: (a) Will the
Minister of Production be pleased to
state who constitute the Board of
Directors of the Pimpri Penicillin Fac-
tory?

(b) What is the percentage of the
Government of India’s share in the
total capital invested in this Factory?

(¢) Have the Government of India
entered into any agreement with the
W.H.O.. or UN.IC.EF. with regard
to this Factory?

(d) If so, what are the terms?

(e) Have any items of machinery
for this factory been either imported
into India or presented as gifts?
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(f) If so, what are the details of the
same?

The Minister of Production (Shri
K. C. Reddy): (a) No company for the
management of the Penicillin Factory
has yet been registered, but the ques-
tion is under consideration.

(b) The factory is still under constru-
tion, but the Government of India’s
share of the estimated cost will be
about 70 per cent.

(c) Yes.

(d) I lay on the Table a statement
giving the principal features of the
Joint Plan of Operations. HSee Appen-
aix IV. annexurc No. 43

A copy of the Joint Plan is also
available in the Library of the House.

(e) All imported p]ant and equip-
ment for the factory is to be contriou-
ted by UNICEF and the first consign-
ment has already arrived in India.

(f) The first consignment that has
been received consists of some com-
ponents for the Cooling Tower for
the Penicillin Factory. The bulk of the
equipment will begin to arrive from
April, 1953: 1 would invite the hon.
Member’s attention to Appendix [I of
the Joint Plan which gives details of
the equipment in question.
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The Deputy Minister of External
Aftairs (Shri Anil K. Chanda): (a) The
Rajasthan Government are taking
preventive measures to stop the infil-
tration of Pakistanis. Those who have
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already entered India are being dealt
with according to law.

(b) 462 Pakistanis are said to have
entered Ganganagar District.

PROHIBITION - SCHEME

*582. Dr. Ram Subhag Singh: (a)
Will the Minister o Planning be
pleased to state whether it is a fact
that some, of the State Governments
have  deferred their prohibition
schemes indefinitely for using all the
available funds for the development
schemes under the Five Year Plan?

(b) If so, which State Governments
have done so?

The Minister of Irrigation and
Power (Shri°Hathi): (a) and (b). The
required information is being collect-
ed and will be placed on the Table
of the House in due course.

+ CONSTRUCTION OF HOUSES

*583. Shri Sivamurthi Swami: (a)
Will the Minister of Works, Housing
and Supply be pleased to state how
much money has been advanced as
loan or grant during the last year to
general public housing co-operative
socicties: and how much has been set
apart for building Government ser-
vants’ quarters;

(b) How many hcuses have been
built and how many were under con-
struction by the Ministry last year?

'

(c) Is there any provision made to
advance loans without interest to Hari-
jans or other poor people?

(d) If so, how much amount has
been given during the last two years?

The Minister of Works, Housing
and Supply (Sardar Swaran Singh):
(a) No grant or lo&n was given to
general public housing co-operative
societies during the year 1951-52. A
sum of Rs. 53 lakhs was set apart
in the year 1951-52 for building Gov-
ernment servants’ quarters.

(k) 1211 houses for Government
servants were under construction
during the year 1951-52.

‘

(c) No.
(d) Does not arise.
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The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
(ay The export oi carpets is being
freely allowed without any licence
since April 1946. Our Trade Represen-
tatives abroad extend all possible fa-
cilities to carpet manufacturers and
exporters in India by helping them to
get trade contacts and furnishing them
with the information they require.
Further, in- order to ensure thkat
the trade does not suffer on account
of poor quality, steps have been taken
to fix minimum standards.

(b) There has been a slufp in the
export trade in woollen carpets since
1951. ,

(¢) A statement is laid on the Table
of the House. [See Appendix IV, an-
nexure No. 44.]

(d) Persia.

DocToRs AND HEALTH SERVICE
PROGRAMME

*585. Dr. Rama Rao: (a) Will the
Minister of Heal'h be pleased to state
what steps are being undertaken by
Government to increase the number of
doctors in the country?

(b) Has any section of the Medical
Profession been consulted with regard
to the Health Services Programme en-
visaged in the Five Year Plan?





